New Delhi, dated the 3™ November, 2014,

ORDER NO, 195 OF 2014

The following offlcers in the grade of Commissioner of Income Tax are, hereby, transterrsd and posted as
indicated against thelr names with immediate effect and until further orders:

§.NO. | CIVIL | Name of the ofiicer | PRESENT | PRESENT | NEWPOST | NEW | REMARKS |
CODE POST STATION STATION
Lo_ 1 __|S/ShrifSmeMs. | 1 S o - =
| F| 83048 | BINOD KUMAR CIT-2 | Ludhiana | CIV (TAT}2 [ Dethi -
Z2(84040 [SKMITTAL™ | CIT-5 | Chenmai |~ OT [ Panchkula |~ ]
™ 73] BaD74 | HUKAMCHAND | CIiT(TDS) | Chandigarh | €IT "~ Shimla -
NEGI |
" T "4 86006 | ANANDKUMAR | ~CIT-1 | Kanpur | CIT UTATA | Luckmow | |
AGGARWAL
5T 87032 | OMKARESHWAR | ClT-1 | TTrichy | ~ €71 [ Vishakhapat | ~ ~ -
CHINDRA nam
T 6| 87065 | PUNAMKSIDHU | Onremrn | “Delhi | CIT(OSDY | Delhi | To handic the |
from Study iIT & TP
Course cascs in 1TAT
Delbi; ‘1o he
reviewed ut
the time of
Y S I B DR SR Ao _1AGT
7] 88103 | SLMEENA it | rawabad | CIV(AY! | Ahmedabad | _
§| 88111 JRAMESH CHAND ciT Shimla | Cri(To%) | Chandigarh |
91 89114 [ G APARNA RAC On return Bangalote | CITUTAT)-I Hydersbad
from EOL
10| 8177 | SANDEEP CIT(AX Sura CIT(OSD)- Delhi
KUMAR Helpline
11 ] 90049 | ANAND JHA On returm CIT{OSD}, Delhi To be posted
from cnor with
deputation Member(IT),
To be
reviewed  at
the time of
AGT
12{ 91072 | SUNIL KUMAR CIT(OSD) Delhi It Rohtak
13| 92023 | ANSHU SHUKLA uor Patna CIT{A)-1 Kanpur
PANDEY CIT(ITAT)
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HNOWL-83-280149 19:498 From: 25729985 Te: 23593359 Page g3
S.NO. | CIVIL | Name of thé officer | PRESENT | PRESENT | NEW POST | < NEW | REMARKS
CODE POST STATION STATION
L __ |SShSevms. | o |l__ Vool
14 | 84057 | DR.UPPULET}H CIT(A)-5 | Hyderabad | CIT(AUDIT |Bhubaneshwar | T
DEVI PRASAD AND CO}
[ 15| 85002 | PRADEEP | Onrewem |} CIT | Ghaziabad |
KUMAR from
] AMBASTHA deputation (
[ 1686020 | NAGESHWAR™ | "Cif-2 ~ | Coimbatore | CIT TGonme | T
RAO KORIPALLI
T 7] 87053 | YALAVART!L | CIT(DR¥TS | Mumbai [ CI{A}) | Bangalore |
RAIENDR A C-2
IR R D N [ S S P
18| 87091 | NAVIRI AMRUTA CIT(A) Raipur | CITUTAT) | | Bilaspur
RAQ
" 19| 38043 | NEENASINGH | Oarewm | | CITGTAT6 | Mumbai  |To  be
PANDEY from reviewed in
deputation AGT
. - . vt __ 3 A e o e
70| 88078 | DR.SWETABH CITUTAT)Y-5 | Koikata aT “"Muzaffar *
SUMAN Nagar
721 89031 | DINESH KUMAR Onrewrn | | DITONY) | Bhopal | o
CHHABLAN! from Swudy
Leave
- '227 §9047 | DRBANWARI ] CIT(A)-2 Thane T3] Bawoda |
I S B 7.\ " S R D F
" 33| 9080 | DR SUDHA CTaTATI2 | Delhi CITTDS) | Guwahati
KUMARI 4
[~ 24| 39084 | AXKHANDELW | CITUTAT)I1| Jaipur | CIT(A)}4 " Surat” ] T
B R Y .Y "R S I A E S S
[ 25| 89085 | TARUN KUMAR | “Onrerm ciT Meerul
from
deputatfon
7671 §9098 | ARUN KUMAR | CIT(A}8 [ Koikata | < [ Dibrugars™ [~
| TIWARI
T35 89089 | RASMI R T OT(a) [ Béthampur | DIT(INIL. |~ Kolkata |
DAS TAX)
78| 89100 TUPAMANYU | “Onrewm |~ | Cri(a)30 | ~ Debi " [To bﬁ
BASU frorm reviewed in
deputalion AGT
29| 85109 | DR. SUBHASH | CITOTAT)}2 | Jsipur | CITAN | Thae | 1
CHANDRA |
35 | 8930 | OBOU ATHIKHO | CITCTDS) 1 “Guwahati | CiT(ax2 |~ Thane |
MAO
© T3] 90002 | NARENDER | Onrewm | | CITDR Mumbai -
KUMAR CHAND from (PPXITAT)
deputation
_ N R B rﬁ%____ﬂl_ —— )
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[ S.NO.T CIVIL | Name of the officer | PRESENT | PRESENT | NEWPOST | NEW | REMARKS |
CODE POST . STATION STATION
S/Shri/Smi./My,
" T2 90040 |SIBENDU | Onrewurn | T T |DITEXEMP) | Chenmai | T
MOHMARANA from Study
Leave
- v . __ _ - L S SO ] [ i e
33 (750053 | ASIT SINGH Onreturn | DAT(ITSC)-| Del | To be
fom | reviewed  in
depumation | AGT
T 7347790072 | MUKESH VERMA | CIT(CO™ | Pune | CITATATU | Jaipue |~ 1
AND
o awwm v b ]
35 90094 ISMITA TE) On return CIT Ranchi
frosn
depuiation
T 36| 91010 [ROLFE ~~ " | Onrewm | |CIT@TAD2] g ] T T ]
AGARWAL from CCL
T 37| 91042 [MD.SHARID | Onreturn | | CIT(CO) | Ahmedabad | T T ]
ATAHAR KHAN froin
deputation
"~ 38 [ 92005 | SANDIP GARG | CIT(OSD) | Delhi | CITCO | Pume | |
AND
RO S S L. Avom |
2, The Pr. CCIT /CCIT (CCA) ¢concemned should ensure compliance of this order immediately and a report in this
regard should be sent to the Board as well as Database Cell at www.irsofficersonline.gov.in by 05.11.2014 (F/N)
pasitively.
3. Hindi version of this order will follow. N Ry
0311 30Na~
(Brij Mohan)
Under Secretary to the Goverament of lodia
Tel, 11 1-1309-5474
Copy to:-
1. Officers concerned.
2. All Principal Chief Commissioncrs/ Principal Direciors Gencral of Income Tax.
3. Principal Chief Controller of Accounts, New Delhi.,
4. Zanal Accounts Officer, CBDT, C/o Principa! CCIT (CCA) concemed
s PSs 1o FM 7 MOS (Finance) / Secretary (Revenue) / AS(R) / Chairman, CBDT / Members, CBDT/ JS (Admn.)

CBDT/ JS(Revenue)

Advisor to FM.

Hindi Section for Hindi version.

Secretary General, IRS Association/ {TGOA/ITEF,

Web Manager for hosting [his order on the www jrsofficcrsopline gov:in and www.in

wee o

et
(Brij Mahan)
Uader Secretary to the Goverament of India
Tel 011-239-5474

www.taxguru.in
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25720905

To: 23593359

F.No. A-22011/32014-Ad.VI-{Part)
Government of India
Ministry of Finance

Department of Revenue
{Central Board of Direet Taxes)

Page: 1’2

New Delhi, dated the 3" November, 2014,

ORDER NO. 196 OF 2014

The lollowimg local changes in the grade of Commissioner of income Tax are, herehy, ordered with immediame
effect and until further orders;

S.NO. | CIVIL | NAME OF THE | PRESENT | PRESENT | NEW POST NEW REMARKS
CODE OFFICER POST STATION STATION
SISHRISMT.M
5.
\ 21083 | INDERNT CITJTAT) AGRA CIT (A)) AGRA
SINGH
2 02024 | RAJARSHI CIT (AN AGRA CIY (ITAT) AGRA
DWIVEDI
3 83034 | KAILASH CIT({CO) | AMMEDAB | CIT(C)-2 | AHMEDAH
CHANDRA AD AD
| * NAREDI
4 £4009 | YOGENDRA CIT(TDS} | AHMEDAB CIT-1 AHMEDAB
KUMAR BATRA AD AD
5 24005 | RAVINDRA CIT-1 AHMEDAB | CIT(TDS) | AHMEDAB
KUMAR AD AD N
6 90073 | DALIP BRAR CIT CHENNAI DIT (RTH) CHENNAI
(iITAT)-3
7 3060 | DNKAR DIT CHEMNAI CIT CHEMNA|
(EXEMP) (\TAT)3
s 82061 | AJAY KUMAR CIT(OSD) CU'iTACK CIT CUTTACK | WEF 30-[1-
KURAPATI 2014 ON
RETIREME
NT OF SH.
P K DASH
9 86057 | ASHOK KUMAR | CIT (A)-30 DELHI CIT [A)-10 DELH!
10 91036 | PSS REDDY CIT FIYDERAH CIT(A)-S HYDERAB
(ITAT)-{ AD . AD
I 80002 | DR, HARMEET CIT(A)-I KANPUR CiT-1 KANPUR
SINGH
2 R5064 | VUAY KUMAR 1 OIT (INTL. | KOLKATA CIT KOLKATA
TAX) (ITATHS
13 R107 | OM PRAKASH CIT(A¥2 | LUCKNOW | CIT(TDS) | LUCKNOW
MEENA
14 19006 | K M DIXIT CIT(TDS) { LUCKNOW { CIT(A)»2 | LUCKNOW
15 84061 [ SURINDER T CIT-8 MUMBA1 CIT MUMBAI
SINGH OTAT)-9
i6 85073 | PRITAM SINGH CIT MUMBAI CIT-8 MUMBAI
(TAT)-9
17 BRD1S | SANGAM CIT (A)-4 SURAT CIiT-1 SURA+T
NARAIN
SRIVASTAVA _ o
18 R804AS | VINOD KUMAR | CIT (A)-] THANE CIT-2 THANE
"vn f"‘:-"d
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“CIVIL | NAME OF THE | PRESENT | PRESENT | NEWPOST | NEW | REMARKS |
CODE | OFFICER POST STATION STATION
S/ISHRISMT./M
SIS B S ENRST S NUSTIUN DU S
91008 | PALLAVI CIT(OSD) | HYDERABAD | CiT (Al | HYDERAR | 1
| IAGOARWAL | L AD
87015 | KARRI CIT(A¥T | HYDERABAD DIT HY DERAB B
oL IRAMARSWY ) Ll ) (T&TP) ] AD ) .

2. The Pr. CCYTJCCIT (CCA) concemed should ensure compliance of this order immediately and a report in this
regard should be sent 1o the Database Cell at www.irsofficersonling gov,in by 05.11.2014 (F.N,) positively f] C
3. Hingi version of this order will follow. s J-P;f"'iz‘j;
(Brij Mohan)
Under Scerctary to the Goverpment of India
Tel, 011-2309-5474
Copy to:-
1. Officers concerned,
2. AN Pringipal Chief Commissioners/ Principal Dir¢ctors General of Income Tax.
3 Principal Chicf Controller of Accounis, New Delhi.
4. Zonmal Accounts Offices, CBUV, Clo Principal CCIT (CCA) concerned
5. PS5 10 FM 7 MOS (Finance) / Secretary {Revenue) / AS(R) / Chairman, CBDT / Members, CBDT / IS (Admn.)
CBDT/ JS(Revenue)
6. Advisor to FM.
1 Hindi Section for Hindi version.
3. Secretary General, IRS Association/ I TGOA/NTEF.
9 Web Manager for hosting this order on the www.irsoffiersonling.gov.ip and www.intometaxindis.gov.in

websife,
Mg

RN
Brij Moban)
Under Secretary to the Government of India
Tel 011-2309-5474

www.taxguru.in





